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NOTES OF THE REGISTRY

ORDERS OF THE TRIBUNAL
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Order dated 19.,9,2002

Copy of order No,.3 dated 12,5,2002
rendered in Misc.Case No.S@Z@/@Z@n 0.J.C.
Na.4851/02}by the Mon'mle High Court of

Orissa (wmder<Memo-Noy12717/02 dated 12.8,02)

has Been received wherein the Hon'hmle Migh
Court have passed orders that “there shall
ke interim stay of the operstion of k% order
dated 4.4,2000" passed by this Trikeunal in
0.A.555/@01, This fact is neoted,

Both the parties are hereby directed
to intimate thig Trieunal akout the proeress
of 0.J.C. No,.4851/02, mending wefore the
Hon'wle High Court of Orissa.

Hand over copies of this order to
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the parties.
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